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CENTRAL ADMIMISTRATIVE TRIBUNAL
PmIfFIO L. BEMCH, HEW DELH

ﬂﬁ L6498

Maw Delhi this the 1%th day of February, 12%%.

min. Yesna, -

Do late Sh. Manak Chand.

RAG 141-E/S-IV, ,

M.B. Road, Mew Delhi. wnne  Applicant

(through Sh. S.Y. Khan, advocate)

1. Union of India througn
Sacretary, .
Ministry of Urban affairs &
Employmant, T .
Mirmarn Bhawan, Mew Delhl.

ctor of Estates,
irman Bhawan,
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4. asstt. Director(lLitigation).
Dte. of Estatas,
Mirman. Bhawan.
Mew Delhi. | . “ oo Fesp
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{through Sh. S.k. Gupta, aovoratw)

ORODER(ORAL )

Tribunal aggrieved by . the decision of the iresponden

“ﬁn'f*'d by Annexuire &-1 0 Jdt. %.2.78 rejecting her
raguast foi regularisation.. of the quarter earlisr
allotted to her late father. Today when the matter came
Up, Shri S.K. Gupta, learnsed counsal foir thig
respondents  submitted that thaf have reconsidersed theilr
gecision and vide O.M.. Mol 4iE/34/M.B.R/T.B(A) /24 daten
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L.2.2% EiuldPl\“ﬁ the allotment of the guartsr
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